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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,

WEST BLOCK NO.2, R.K. PURAM, NEW DELHI-66

Disposal and Institution for the month of Sep, 2023

Opening Balance Fresh Institution/ Restored/ Disposal Pendency
Remanded
DELHI ## 13123 135 216 13053
MUMBAI 18122 221 445 17898
KOLKATA 9757 133 608 9282
CHENNAI # 8853 110 103 8860
BANGALORE 9148 23 46 9125
AHMEDABAD 8351 35 339 8047
ALLAHABAD 2937 37 16 2958
CHANDIGARH™ 5759 75 126 5697
HYDERABAD 4892 20 85 4827
TOTAL 80942 789 1984 79747

## 11 Appeal Recived from CESTAT Chandigarh
** 11 Appeal transfer to CESTAT Delhi



MONTHLY STATEMENT FOR THE MONTH OF SEP 2023 AS ON 01/10/2023

RECEIVED FROM
OPENING BALANCE FRESH INSTITUTION APPEAL RESTORED OTHER BENCHES
CUSTOM|EXCISE[S.TAX [AD [TOTAL [STAY CUSTOMYEXCISE[S.TAX |AD TOTAL[STAY [CUSTOMYEXCISE|S.TAX |AD TOTAL |STAY [CUSTOMS |EXCISE|S.TAX |AD TOTAL |STAY
DELHI 8856 1002 3194 71 13123 0 25 36 63 0 124 -0 0 1 10 0 1 0 0 1 10 0 1 0
MUMBAI 8350 3754 6018 ol 18122 26 152 7 62 0 221 0 0 0 0 0 0 0 0 0 0 0 0 0
KOLKATA 2794 3170 3793 0 9757 146 26 12 73 0 1M1 0 9 1 12 0 22 0 0 0 0 0 0 0
CHENNAI 3429 1836 3588 0 8853 14 81 6 23 0 110 0 0 0 0 0 0 0 0 0 0 0 0 0
BANGALORE 1860 1964 5324 0 9148 5 4 0 19 0 23 0 0 0 0 0 0 0 0 Q 0 0 0 0
AHMEDABAD 1998 3673 2680 0 8351 12 9 10 16 0 35 0 0 0 0 [0} 0 0 0 [¢] 0 0 0 0
ALLAHABAD 981 635 1321 ¢} 2937 75 6 16 15 0 37 0 0 0 0 0 0 0 0 0 0 0 0 o
CHANDIGARH| 1055 2332 2372 0 5759 142 15 19 41 0 75 0 o} 0 0 0 0 0 0 0 0 o 0 0
HYDERABAD 1109 1158 2624 0 4892 0 2 2 8 0 12 0 2 5 1 0 8 0 0 0 ¢} 0 0 0
TOTAL 30432| 19525 30914] 71| 80942] 420 320 108 320 0 748 0 11 7 23 0 41 0 0 1 10 0 11 0
1 Sanctioned strength of the Members is 33 and working strength is 33 as on 01.10.2023
2 Figures may be considered as tentative and subjected to further verification. .
3 Members on leave during the month of Sep, 2023 for 61 days as under. (Details shown on the basis of leave applications submitted by the
Note : 1 Hon'ble Justice Shri Dilip Gupta, President Nil 12 Mr.Sanjiv Srivastava, Member (Technical) 5
2 Sh. Anil Choudhary, Member (Judicial) 1 13 Pr. Suvendu Kumar Pati, Member(Judicial) 7
3 Sh. S. K. Mohanty, Member (Judicial) 3 14 sh. Ashok Jindal, Member (Judicial) Nil
4 Sh. Ramesh Nair, Member {Judicial) Nil 15 Dr.. D.M. Misra, Member (Judicial) Nil
5 Ms. Sulekha Beevi C.S., Member(Judicial) 6 16 Sh. $.5.Garg, Member (Judicial) Nil
6 Sh. P. K. Choudhary, Member (Judicial) 1 17 sh. Somesh Arora, Member (Judicial) Nil
7 Sh. Raju,Member(Technical) 1 18 sh. R.Muralidhar, Member (Judicial) 3
8 Sh. CJ. Mathews,Member(Technical) 2 19 Sh. P.A.Augustian, Member (Judicial) 3
9 Sh. P. Dinesha, Member(ludicial) 6 20 Ms. Binu Tamta, Member{judicial) 1
10 sh. Ajay Sharma, Member{Judicial) 2 21 Mr. P Anjani Kumar, Member (Technical) 5
11 Ms. Rachna Gupta, Member(Judicial) 1 22 Sh. A.G.Shakkarwal, Member(Technical) Nil
23 Sh.C.L. Mahar, Member (Technical) 2




TRANSFERED TO
OTHER BENCHES DISPOSAL CLOSING BALANCE
OMS [EXCISE |S.TAX AD TOTAL [STAY |CUSTOMS |[EXCISE {S.TAX |AD TOTAL |STAY |CUSTOMYEXCISE [S.TAX |AD TOTAL STAY
0 0 0 0 0 0 118 23 73 2 216 0 8763 1017 3204 69 13053 0
0 0 0 0 0 0 412 20 13 0 445 3 8090 3741 6067 (4} 17898 23
0 0 0 0 0 0 347 157 104 0 608 109 2482 3026 3774 0 9282 37
0 0 0 0 0 0 24 17 62 0 103 0 3486 1825 3549 0 8860 14
0 0 0 0 0 0 18 8 20 0 46 0 1846 1956 5323 0 9125 5
0 o} 0 0 0 0 177 76 86 0 339 0 1830 3607 2610 0 8047 12
0 o} 0 4] o 0 3 9 4 0 16 0 984 642 1332 0 2958 75
0 1 10 0 11 0 2 101 23 0 126 7 1068 ) 2249 2380 0 5697 135
0 0 0 of 0 0 27 15 43 0 85 0 1086 1151 2590 0 4827 0
0 1 10 0 1 0 1128 426 428 2 1984 119 29635 19214 30823 69 79747 301
24 Mr. M. Ajit Kumar , Member (Technical) 1
25 Mr. M.M.Parthiban , Member (Technical) Nil ,b )
26 Ms. Hemambika R. Priya, Member { Technical) 1 UJ\" 'y@’
27 Mr. K Anpazhakan, Member {Technical) 2 0\ \
28 Mr. Pullela N.Rao , Member (Technical) Nil (Vaishali Kharbanda)
29 Mr. Rajeev Tondon, Member (Technical) Nil Technical Officer

30 Ms. R.Bhagya Devi, Member (Technical)

31 Mr. vasa Sheshagiri Rao, Member (Technical)
32 Mr. AK. Jyotishi, Member (Technical)

33 Mr. P.V.Subba Rao, Member (Technical)
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STATEMENT SHOWING YEARWISE BREAK UP OF
PENDING APPEALS IN CESTAT, AS ON 01.10.2023.

YEARS |DELHI |MUMBAI |KOLKATTA [CHENNAI[BANG. AHMEDBIALLBD CHD |HYD

- 1991 0 0 0 0 0 0 0 0 0
1993 0 0 0 0 0 0 0 0 0
2000 0 0 0 0 0 0 0 0 0
2001 0 0 0 0 0 0 0 0 0
2002 0 0 0 0 0 1 0 0 0
2003 0 0 0 0 2 0 0 0 0}
2004 0 4 0 0 0 0 0 0 0
2005 12 0 0 0 0 0 0 0 0
2006 18 4 0 1 0 5 0 0 0
2007 11 3 0 8 0 0 1 0 0
2008 8 6 6 0 13 1 2 2 3
2009 42 35 73 15 57 16 11 29 12
2010 37 37 34 13 378 25 10 38 6
2011 57 56 247 51 432 67 16 109 26
2012 52 128 149 27 584 115 50 224 277
2013 100 543 389 178 628 360 43 282 265
2014 98 1067 488 797 859 651 64 527 342
2015 90 926 458 1146 858 701 109 429 266
2016 107 1499 778 1124 1000 773 92 337 460
2017 257 1678 780 1052 951 707 103 528 546
2018 835 2573 1700 1439 901 949 206 898 491
2019 943 2038 1437 1029 342 910 266 589 315
2020 695 1202 559 415 214 564 465 364 325
2021 1886 2107 623 599 733 702 690 410 603
2022 2348 2510 718 428 793 918 518 436 507
2023| 5457 1482 843 538 380 582 312 495 383

TOTAL 13053 17898 9282 8860 9125 8047 2958| 5697 4827




